SLP(C) No. 11004 OF 2001

| TEM No. 27 Court No. 6 SECTI ON X'V

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No.11004/2001
(From the judgenent and order dated 21/03/2001 in FAO 123/01

of The HI GH COURT OF DELH AT N. DELH)

SUSHI L KUVAR BAGGA Petitioner (s)
VERSUS

CHANDER KANTA SHARMA & ANR Respondent (s)

( Wth prayer for interimrelief )

Date : 20/07/2001 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE V. N. KHARE
HON BLE MR JUSTI CE B. N. AGRAWAL
For Petitioner (s) Ms.Am ta Gupta, Adv.

For Respondent (s)

UPON hearing counsel the Court nade the foll ow ng
ORDER

I ssue notice on special |eave petition as
well as on prayer for interimrelief.

(Al ka Dudej a) (S. Krishnan)
Court Master Court Master



